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Operation of Air Service between
India and China

2179. SHRI MANPHOO], SINGH
CHAUDHARY: Will the Minister of
TOURISM AND CIVIL AVIATION be
pleased to state:

(a) whether Government are ocxa-
mining the possibility of operation of
air services between India and China;

(b) whether any talkg had been
held with China on the exploration of
air services between the two coun-
tries; and

(c) how soon the proposa) is likely
to be materialised?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) No, Sir.
However, Air India are examining the
possibility of having negotiation with
their counterparts in China for opera-
tion of such services.

{b) No, Sir.

(¢) Doeg not arise.
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Recruitment in Public Sector
Undertakings

2181. SHRI NITYANANDA MISRA:
Will the Minister of FINANCE be
pleased to state:

(a) the recruitment policy with re-
gard to various categorieg of posts in
public sector undertakings under Gov-
ernment of India; and

(b) upto which pay range, the
local people are given preference for
employment if the undertakings are
located in a State?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) Recruit-
ment policy with regard to various
categories of posts in public sector
undertakings wunder Government of
India is as below:—

(i) Appointments to the posts of
Chief Executives, i.e,, Chairman,
Chairman-cum-Managing  Director
and Functional Directors are made
by the Central Government on the
recommendations of the Public
Enterprises Selection Board or
Selection Committees constituted for
the purpose.

(i) Appointments of senior middle
and junior level postg are made by
the public enterprises on the basis
of tests/interviews and other me-
thods adopted for screening the can-
didates at enterprise/all India level.
Model principles for formulating re-
cruitment and promotion rules have
already been laid down by the Gov-
ernment for the guidance of public
enterprises.

(b) Government have advised the
public enterprises that recruitment to
posts carrying pay scales, maximum
of which does not exceed Rs. 800/-
should be made only through the
National Bmployment Service and
other sources of recruitment could be





